y e TR T T AT AR T TR 1 sl P

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

0O.A. NO. 205 OF 2024/EZ
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EASTERN ZONE BENCH, KOLKATA

N / 0.A. NO. 205 OF 2024/EZ

o 4
> IN THE MATTER OF
......... Appm

Ranjan Singh

Versus

Respondent(s).

State of Bihar
COMPLIANCE REPORT ON BEHALF OF THE COMMITTEE

;“5) CONSTITUTED BY THE HON’BLE TRIBUNAL VIDE ITS ORDER
~1 ',  @DATED 0€09.2024.
: F>¢\8 I, Abhimanyu Singh, aged about 32 years, Son of R.K. Singh,
bl A
f%' < resident of Sardar Patel Colony, P.S.- Digha, P.O.- Sadaquat
o -
- "§ Ashram, Patna- 800010, do hereby solemnly affirm and state
33
iy iy | : _
& as follows ——
=
8 1. That I am presently posted as Law Officer in Bihar State
ag?
L w =
Pollution Control Board, Patna. I am authorized to file the
present compliance report on behalf of the committee. I am
aware of the facts of the present case on the basis of the
official records maintained at Bihar State Pollution Control
/?f““"“*b-?\o\ard, Patna, and inspection report, that I believe to be true.
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2. That the instant matter has been registered suo moto based
on a letter petition wherein it has been alleged at Narsiganj for
carrying the mined sand a passage has been constructed
illegally at a place where is temple and people come to
worship and passage of mineral loaded truck create threat to

the life and security of the worshipers visiting the temple.

3. That in light of the above letter petition the HorBle National
Green Tribunal, Principal Bench, constituted a joint committee
comprising of District Magistrate, Rohtas and Bihar State
Pollution Control Board and directed the committee to look into
the matter and take action against the proponent if any

violation of environmental law is observed.
L_,//_——__

4, That in light of the above order the committee visited the site
on 16.12.2024 and inspected all the routes of the contractor
M/s Ganpati Fuel, Balughat No.- Rohtas Sone Block-04 located
at Amiawar under Nasriganj Police Station of Rohtas District.
During the investigation, it was found that the sand ghat was
currently non-operational. The sand ghat was operated from

13.01.2024 to 14.07.2024, but due to the settlement holder

/{7 “g (M/S Ganpati Fuel) not paying the third installment of the first
¢ _,) @ear, the operation of the said Balughat has been stopped
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from 15.07.2024. At present, mining work is not being done
from the sand ghat and the access road to the mining area
was found blocked. There is a total of 04 access roads for sand
transportation from the sand ghat and all open towards the
NH-120. Shri Hanuman ji's temple was found near a road of
the said sand ghat, there is a kutcha road at a distance of
about 10 feet on the right side of the temple. The applicant
has filed the instant O.A. to stop the movement of vehicles
loaded with sand from the said road. At present, the said
kutcha road is not being used for the transportation of vehW
loaded with sand. For the movement of vehicles loaded with
sand, another alternate road has been constructed at a
distance of about 40-50 feet from the temple by the
settlement holder of sand ghat. The complainant has
mentioned a water source (pan) on the route, but during the
joint inspection, no water source/water flow was found on the
said route. The District Mining Officer, Rohtas, Sasaram, vide

J——
letter no. 2549/M, Sasaram, dated 14.12.2023, sought a

report from the Circle Officer, Nasriganj regarding the water

source (pan) on the said road, in light of which the Circle
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2294, there is land of District Council which is ‘Khanta’ in
nature and has Khesra no. 2295, in which Karha was built
earlier and the surrounding agricultural land is irrigated
through the said Karha/Pan, which is currently in the form of
Karha/Pan. According to the Khatian, there is no water source.
According to the Khatian, ‘Khanta’ means the land from which
potters used to dig soil. Construction of a road on Raiyat land
by obtaining the consent of the Raiyat can be done and the
road can be constructed on the land at Khesra 2295.

As per the rules, a secondary loading point has been
constructed by the settlement holder next to the road to the
said sand ghat within 300 meters from the sand ghat for the
monsoon period, on which a total of 187747.81 MT of sand has
been stored as per the drone survey report. Integrated weigh
bridge and CCTV Camera was found installed on the road to
the said sand ghat. —
In compliance with the order of the Hon'ble NGT, during the
inspection of the said sand ghat, another route was found for
the movement of vehicles carrying sand as an alternative to
the road next to the temple. Also, no water source/water flow
was found in the relevant route. At present, the said sand ghat

Was not found to be operational. Therefore, no action appears
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to be required to be taken against the said sand ghat at
present. If any kind of environmental damage is found after
the sand ghat is operational, action can be taken as per rules.

A copy of the inspection

report is annexed and marked

o

y
5. That from the findings of the inspection report it appears that

as Annexure-1.

the settlement holder has arranged for an alternative route for
movement of trucks carrying sand and the grievance of the
complainant that the trucks carrying sand crosses from a road

near to a temple has been addressed by the settlement holder

o

6. That I have read the contents of the affidavit and have

by making an alternative route.

understood the same and nothing material has been concealed

therefrom.
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Verified at Patna on 10t day of February, 2025, that the

averments made in the present affidavit are true and correct

~“._ to the best of my knowledge and information derived from



records of the matter and Annexures are true copy of the
original, no part of it is false and nothing material has been

concealed therefrom.
e
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Annexure-1


X

Translated Copy of Inspection Report

In the light of the order passed on 05.09.2024 in the case of O.A. No. 931
of 2024, Ranjan Singh Vs State of Bihar by the Hon'ble National Green
Tribunal, Principal Bench, New Delhi, and letter no. 2276 dated 01.10.2024 of
the Member Secretary, Bihar State Pollution Control Board, Patna, to
investigate the matter mentioned at the district level, the investigation team
constituted under the chairmanship of Sub-Divisional Officer, Vikramganj, on
16.12.2024 inspected all the routes of the contractor M/s Ganpati Payul,
Balughat No.-Rohtas Son Block-04 located at Amiawar under Nasriganj Police
Station of Rohtas District. During the investigation, it was found that Balughat
No.-Rohtas Son Block-04 1s currently non-operational. His sand ghat was
operated from 13.01.2024 to 14.07.2024. But due to the settlement holder not
paying the third installment of the first year, the operation of Uka Balughat has
been stopped from 15.07.2024. At present, mining work is not being done from
the said sand ghat and the access road to the mining area was found blocked.
There are a total of 04 access roads for sand transportation from the relevant
sand ghat. Which goes from the sand ghat towards NH-120. Hanuman ji's
temple was found near a road of the said sand ghat, whose main gate opens
towards NH-120. There is a kutcha road at a distance of about 10 feet on the
right side of the temple. An application was given by the complainant to stop
the operation of vehicles loaded with sand. At present, the said kutcha road is
not being used for the operation of vehicles loaded with sand. For the operation
of vehicles loaded with sand, another alternative road has been constructed at a
distance of about 40-50 feet from the temple by the settlement holder of sand
ghat number-Rohtas Son Block-04. Also, the complainant has mentioned a
water source (pan) on the route, but during the joint inspection, no water
source/water flow was found on the said route. District Mining Office, Rohtas,

Sasaram, vide letter no. 2549/M, Sasaram, dated 14.12.2023, sought a report

39



X

from the Circle Officer, Nasriganj regarding the water source (pan) on the said
road, in light of which the Circle Officer, Nasriganj, vide letter no. 1467, dated
19.12.2023, reported that "Parallel to the main road whose Khasra is 2294, there
1s land of District Council type Khanta in Khasra 2295, in which Karha has
already been built and the surrounding agricultural land is irrigated through
Karha/Pan, which is currently in the form of Karha/Pan. According to the
Khatian, there is no said Khasra water source. According to the Khatian,
Khanta means the land from which potters used to dig soil. Construction of a
road on Raiyat land by obtaining the consent of the Raiyat This can be done
and the road can be constructed on the land of Khasra 2295 Zila Parishad type
Khanta after obtaining no objection certificate from the Zila Parishad"

(photocopy attached).

As per the departmental rules, a secondary loading point has been arranged by
the settlement holder next to the road to the said sand ghat within 300 meters
from the sand ghat for the monsoon period, on which a total of 187747.81 MT
of sand has been stored as per the drone survey report. Integrated Dharmkota
and CCTV Camera from the department were found installed on the road to

the said sand ghat.

In compliance with the order of the Hon'ble NGT, during the inspection of the
said sand ghat, another route was found for the movement of vehicles carrying
sand as an alternative to the road next to the temple. Also, no water
source/water flow was found in the relevant route. At present, the said sand

ghat was not found to be operational.

Therefore, no action appears to be required against the said sand ghat at present.
If any kind of environmental damage is found after the sand ghat is operational,

action can be taken as per rules.

Annexure: Photographs taken during investigation are enclosed.
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